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ORDER
CP No.42Z2s2(3)/NCLTMB/MAw2017

At request of the l,etitioner Counsel, this Iletition is htreby dismissed .rs
r,r,ithdrawn \r,ith libertv to [ile afresh in accord.ucc \\.ith section of Lrr{
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SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

AT'TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT\IY LAW TRIBUNAL ON 29.11.2017

NAME OF THE PARIIES: Hiralal Hea\,y Engineering Works pvt. Ltd.

SECTION OF THE COMPANIES ACT: 252(3) of the Companies Act, 2013
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